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(b) Government of India has not received any such proposal for consideration
at present. However, a Handicrafts Museum has been set up at the State Institute for
Development of Arts and Crafts (SIDAC), Bhubaneswar in the year 2004 with financial

assistance by Office of the Development Commissioner for Handicrafts.
Setting up of mega clusters in Karnataka

3149.PROF. M.V. RAJEEV GOWDA: Will the Minister of TEXTILES be pleased

to state:

(a) whether there is an initiative to set up new mega clusters in Karnataka under
the ‘Comprehensive Handloom Cluster Development Scheme’ in the recent future, if so,
the details thereof; and

(b) the performance and impact of existing clusters in Ilkal and Molakalmuru on

the local livelihood?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES (SHRI
SANTOSH KUMAR GANGWAR): (a) The mega handloom clusters are taken up as per
the Budget announcements. In the Budget 2014-15, two mega handloom clusters, one

each in Tamil Nadu and Bihar were announced.

(b) The State Government of Karnataka has informed that in the Ilkal and
Molakalmuru handloom clusters sanctioned by the Ministry of Textiles, Government
of India, various interventions like skill up-gradation, technology up-gradation, product
diversification, margin money to weavers etc. were implemented, which resulted in
increase in wages of weavers from ¥150/- to I250/- per day in Ilkal cluster and ¥200/- to
250/- per day in Molakalmuru cluster. In both the clusters, social and economic conditions

of the weavers improved.
Promoting handicrafts

3150.DR. KANWAR DEEP SINGH: Will the Minister of TEXTILES be pleased to

state:

(a) whether Government has identified major clusters in West Bengal and rest of

the country for promoting handicraft, if so, the details thereof; and

(b) the promotional incentives Government proposes to provide in these

clusters?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES
(SHRI SANTOSH KUMAR GANGWAR): (a) In addition to five major clusters namely



306 Re. Demand to have a [RAJYA SABHA] discussion Under Rule 267

Narsapur, Moradabad, Mirzapur - Bhadohi, Srinagar and Jodhpur identified earlier, the
Government has identified three more Mega Clusters at Bareilly, Lucknow and Kutchh

respectively this year.
The following incentives will be provided in these clusters:-
1. Infrastructure support.
2. Design support.
3. Training support.
4.  Marketing support.

5. Technology upgradation support etc.

RE. DEMAND TO HAVE A DISCUSSION ON AN
IMPORTANT ISSUE UNDER RULE 267 - Contd.

SHRI P. RAJEEVE: Sir, I have a point. I had raised an issue yesterday. I think, I
raised the issue under Rule 267. There is a news report regarding the Hindu Mahasabha’s
declaration to construct statues of *. But while I went through the verbatim debate, I found
out that the word * was expunged. I want to know whether this word * is unparliamentary

or not.

MR. DEPUTY CHAIRMAN: I will go through the record and come back to you.

it AR AT : H-1G SUGHIIRT FEIGd, § g S aredn g & FraH &
AR 9 YIgde HHR © Bl 3R SUd oy 99y ardfed g1, a1 & IReRI i
foram S gpar 82

MR. DEPUTY CHAIRMAN: I am coming to that issue.
SHRI NARESH AGRAWAL: I only want to listen ‘yes’ or ‘no’.

MR. DEPUTY CHAIRMAN: Nareshji, [ am coming to that point only. I know what
you have said is correct. During Private Members’ Business between 2.30 p.m. to 5.00

p.m., we do not take up Government Business.

it AT InET : SUWHURT ABlqy, § sHfely #' @1 § f WeRr @t dd
BISY Bl sine die B HY B 31: 3T 3 Monday BT o i1 ...(aem ). ..

* Expunged as ordered by the Chair.



